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Prasad Agarwal & Ors,

AW

Order dated 2

. 11.2016

P No. 14 (1] . Ka

M5 Kalia Devi R

Prasad
! Estate Ltd.

rwial & Ors. Vs,

Application is filed for
the groups have appointed

Fadjﬁummtnt stating that both

arbitrator for settlement of

disputes. In view of the fact that the dispute relating to the

company is between members

Df the family, the adjournment

application is allowed and mdtter is ordered to be listed on

20™ January,2017.

List on 20.01.2017.

SH.V.

—_—

7 s

S.R.‘;{UAD]-L%N] (Judicial Member)

SH. H.P. CHATURVEDI (Judicial Member)

Dated 22.11.2016




